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Name of the Company f\urgter Wagons Ltd.
n
Jupiter Alloys & Steel India Ltd
Under Section 230-232
5l Name & Designation of Authorized Appearing on behalf of Signature with
No. Representative (IN CAPITAL 3 date
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ORDER

Ld. Pr. Company Secretaries for the petitioners are present.

Heard the arguments of the Ld. Pr. CS for the petitioners and
perused the record. It appears that the petitioners have n >t complied
with the order passed by this Bench on 14/03/2017 where sy direction
was issued for issuing notice on the creditors. Till date notice has not
been issued. Division Bench’s order regarding issuance «f notice on
the creditors is still in force. Therefore, petitioners are directed to
comply with the order dated 14/03/2017 passed by the Division Bench

regarding issuance of notice on the creditors.

List the matter on 06/10/2017.

(Jinan K.R.) (Vijai Pratap Singh)
Member (J) Member (J)



